795 Written Answets

+[THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP- '
MENT AND CO-OPERATION (SHRI
ANNASAHEB SHINDE) : (a) and (b)
A statement is laid on the Table of the
Sabha. [See below]

Tes
STATEMENT

(a) Yes.

(b) Thesurvey hasso far beenconducted
in the following States/Union Territories
covering mnearly an area of 70,000 sq.
miles of which an area of 24,000 sq. miles
has been proved as groundwater worthy
for development of irrigation facilities :—
. Andnra Pradesh,

Assam,

. Bihar,

. Gujarat.

. Haryana.

. Kerala. N

. Madhya Pradesh.

. Madras.

. Mabharashtra. Lo

. Mysore.

. Orissa.

. Punjab.

. Rajasthan. oot

. Uttar Pradesh. T

. West Bengal. L
Pisin

. Delhi.]
TEE

T

Living INDEX IN Goa
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*139, SHRI K. P. SUBRAMANIA
MENON : Will the Minister of LABOUR
AND REHABILITATION be pleased
to state :

(a) whether an officer from Labour
Bureau, Simla has surveyed the family
Iving conditions in Goa for finalising
the cost of living index ; if so, when it
was done;

(b) whether the cost of living index
for Goa has been finalised;

(c) if

not, the reasons therefor
and

(d) the time by when the cost of living
index is likely to be finalised ?

$[ 1 English translation.

[RAJYA SABHA]

to Questions 796

THE MINISTER OF LABOUR AND»
! REHABILITAT!ION (SHRI JAISUKH-
LAL HATHD : (a) A team of four
Officers from the Labour Bureau, Simla,
collected data relating to family living
conditions of industiial workers in Goa
during the period January 1966 to Feb-
rurary 1967,

{b) to (d) The Consumer Price Index for
Goa has now been finalized and it will
be published regularly in the Indian
Labour Journal from September 1968.

Crass IV EMPLOYEES IN PUSA INSTITUTR

*140. SHRI B. K. GAIKWAD : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state

(a) whether it is a fact that Class IV
employees have been working for years
together as daily paid workers in the
Pusa Institute, Delhi;

(b) if so, what is the number of such
workers and since when they have been
working as daily paid workers;

(c) whether it is a fact that these em~
ployees are made to work after their duty
Fours at the residences of officers ; and
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(d) whether Government propose to
absorb these workers on a permanent
basis ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND CO-OPERATION (SHRI
ANNASAHEB SHINDE) : (a) and (b)
The present number of persons working
on daily wages for moele than one year
is as under:—

(1) Over one year——30.
(2) Over two years—44,
(3) Over three years—12.

Over 6Q0 such persons have been absorbed
agaiost regular class 1V post since 1964,

(¢) No, Sir.

(d) Recruitment to all class TV posts
is made out of nominees of employment
exchange but such of the daily paid wor-
kers as have put in more than two years
continuous service as daily paid workers
are considered for appointment to class IV
posts as departmental candidates along
with the nominees of the employment
exchange. The absorption of the present
daily paid workers against regular posts
will be considered as and when vacancies
occur,




